S409 Treatment of Indian

Diplomats in China

[Shri M. C. Chagla]

that the full report will reach us by
this evening or tomorrow morning, In
the meantime information about their
ireatment in Canton has just arrived
from our Charge d&' Affairs. Raghu-
nath was taken out of plane and
paradeq around the airport and town
in an open truck. As anticipated he
was separated from Mr. Rao, accom-
panying Officer and Vijay. Apart
from subjecting him to verbal insults
Raghunath was subjected to the cha-
racteristic form of punishment inflicted
on vietims in the eultural revolution
iz, hurling of shoes, spiting at vic-
tims and beating with sticks small
enough not to bruise or lacerate.
There was however some consolation
in the fact that Raghunath by being
taken around in 2 van has perhaps

been saved from any kind of brutal.

ireatment by the masses. So far Vijay
wag nhot touched in Canton. Slogans
against him however were raised.

We received information about three
hours ago that both Shri Raghunath
and Shri Vijal have arrived in Hong-
kong. The party seems to have left
{anton by train thig morning and
arrived at the border by noon time.
1 understand that the Hong Kong
authorities have given all assistasice
1o the party on crossing over. About
&n hour ago we have able to talk on
ielephone with our Commission in
Hong Kong and personally to Shri
Raghunath himself. Both of them,
*hough in poor physical shape, are in
‘high spirits. At present they are stay-
ing with our Commissioner in Hong
Kong and the tentative plans are that
they will return to India on Saturday.

We are still awaiting the full report
from our Embassy in Peking which
should be with us this evening or to-
. morrow morning. All that we have
heard, however, shows that the
1 Chinese Government not only violated
. ordinary rules of diplomatic usage but
also broke several promises made to
our Charged’ Affairs. He had been
sssured that Raghunath weuld be
Alowed to be accompanied by an
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Indian officer. The accompanying
officer Shrl M. S. Rag, First Secretary
was never allowed to communieate
with Raghunath during the journey.
He was alsp assured that Bhri Raghu-
nath and 8hri Vijai would be taken
reross to the border yesterday evening.
The over-night stay in Canton was
deliberately planned to subject vur
officers to humiliation. ‘Thus the
Chinese Government have proved
themselves not merely indifferent 1o
all civilized norms but have shown
themselves either unwilling or incap-~
able of honouring their own pledged
words.

Shri Hemr Barua (Mangaldai): May
I ask for g very simple clarification?

Mr, Speaker: [! we begin like that,
it will take some time ms other hon.
Members also would like clarifications.

17,04 brs,
DISCUSSION UNDER RULE 193

ALLOWED USE oF FOREIGN VUNDS TN THE
RECENT ELECTIONS IN INDIA®

Myr. Speaker: We shall now take up
discussion of the matter dealt with an
the calling attention notice today re-
garding the CIA and other foreign
agencies giving funds for elections.

Shri Bakar Ali Mirza (Secundara-
bad): This matter came up this mor-
ning and the Home Minister made a
statement. If he had said that the re-
port says that the charges are baseless,
then it would be a different thing.
Charges have been made both inside
snd outside the House. A debate at
this stage would only mean further
1nud slinging at one another, 1 would
nuggest that we consider this matter
after Government have considered the
Report and come o their conclusions.

Mr. Speaker: Will you kindly take
your seat? After all considering all
aspects of the question, we thought
it is an affront to the whole nation.
It is not, after gll, one alleging ageinet
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another not only in India but outside
also. Let us talk it out in such a res-
traiwed way that thy hemosr of India
is not sullied,

Sbri 8. 8, Eetbari (Mandsaur):
Half a minute.

Mr. Speaker: Party after party I
will call. I have no objéction who
spetks. I am In your hands. Lét
anth party give me the name, 1 will
allow him to speak,

Shri R Barua,

8hri E. Barua (Jorhat): I am not
one who believes in cfying wolf every
timé¢, nor am I in favour of wiich-
hunting, but this particuler case is a
setious matter, l!f«:ﬁng the very
foundation of our democracy.

For some time past allegations were
heard that foreign Powers, foreign
Imbassies, CIA, all thege people are
éinancing our policcal movement, For
some time nobody took note of it
Now, things have been so spaken of In
every field, that something has got to
be dohe here and Now,

The alleged CBI report is not denleg
by the Government. On the other
hand, it seems that CIA aétlvity is not
denied by our Government. What is
mofe, for the last 1§ years [ have
seen that some sort of sanctity is be-
ing attached to this government in-
vumingmadun«'y and that is why
wi always hear the denteng why that
report is not pleééd om the Tablé of

the Mouse, why do-and-s60 i not
ﬂm:rlm out of the Government. Be-
cause of our prolongeq debate, pvln‘
woltie gmount o
to this govetnitient machinu'y
ﬂﬂnn have come to the present pass.
a that
wﬁatisbeﬁlg Stlhg‘b:'ﬁhnewlh
codfect, If it is rédlly so, then the
entire foundation our defnocracy
is goneé, T should say.

'ﬁn‘a

ﬂﬁﬂﬂ corfuptivh, a3 Hf there is
EM&. & tf thetd s
'P‘nh“(mrm_m
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no incorrupt man here. But itl..
dangerous that the

people’s wHll being, afe being chel-
ed with this thing. 1 do not Reow
which parifculse Inul&:
mondy, bui éné fa mnl th
pedple have comié to Delfeve that out
entire demotr'aty is going ® e sa-
botaged By foRdigh Powers.

In West Asian countries wa foumd
how foreign money influsnced the
very fabtic of governments, 1 sm uf-
raid it is also going to be done here.
What is mate, after the West Asian
crisis the things that are developing
in the country are causing grest dey-
palr among the people, Men i T
Nasser who were being respucted by
his own people as well as by others
aré being termed as megulomaniacs.
This psychology is developing in puir-
ticular groups. If somebody gays that

During the Chiness aggression. ..

An hon, Member: It is not onty
CIA, other Embas¥isg also.

Shrt K. Barxa: That is what T wnfy
coming to.

Théré is sufficient evidence also to
think that during the Chinese aggi@-
sion certain politica] parties and
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Everyday in this House from the
Opposition side we hear one Member
accusing the other that he is a CIA
man and the other Member makes
ecounter accusations, “these are lies".
It is nood going in for legal reme-
dies for such allegations. Where is
the legal proof for certain parties
taxing certain money from this par-
ticular embassy or that particular or-
ganisation? It is not going to remove
the popular suspicion in this country.
These are ratters talked not only out-
side but inside also and within this
House and there is an impression
created that there must be some-
thing wrong somewhere, something
rotten in the State of Denmark. I
hope the time has come for all the
political parties to put their heads to-
gether and seek a solution instead of
seeking temporary  advantages for
capturing power and convert India
into some sort of a Balkan State. So,
I submit that this is an opportunity
which is being given to us to put our
heads together and see that this
foreign intrusion in our political life
is stopped. Unless we do this, we
have no right to talk of corruption
and pulling down this Minister or
that Minister or accuse each other. 1
hope that the hon. Members here
will see to it that they put forward

concrete suggestions so that these
things are completely cleared.
Shri M. R. Masani (Rajkot): Sir,

we are grateful to you for having
suggested this morning that, in res-
ponse to the call attention notices that
some of us had given, a short dis-
cussion of this nature might take
place.

I would like to start by saying that
the allegations in so far as my party
is concerned, are totally false and we
repudiate the slander which has been
attributed to some high official quar-
ter by the New York Times corres-
pondent in Delhi. Every rupee of the
Election Fund that we collected was
enllected from our friends, eympathi-
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sers and supporters in this country.
So far as we are concerned, we are
prepared and in fact insist that this
matter should be investigated so that
the facts may be brought to light.

I am very glad that the hon, Home
Minister has dismissed the leakage
made by someone in Government as
unfounded and as mere conjecture or
guess work. But that is not enough.

Who is responsible, under the cover
of this cowardly anonymity, for hav-
ing carried on this smear campaign
so harmful to all political parties im
the country, because every political
party of one persuasion or another
is referred to. Whoever has done
this, whoever talked to the New
York Times, man, has done no ser-
vice to this country or even to his
own Government. Is the hon, Min-
ister prepared to investigate this
crime first of all to find out who did
it. . (An Hon. Member: Mr. L. P.
Singh) I refuse to believe that hon.
Home Secretary, who is an honour-
able man, would have done it.

Mr, Speaker: It is very unfair that
on the floor of the House names of

persons should be mentioned like
this.
The Minister of Home Affairs

(S8hri ¥. B. Chavan): I object to
this Sir; it is very unfair to him. It
is absolutely an unfounded allega-
tion.

Shri M. R. Masani: It is very un-
fortunate, I would sgree.

I am asking the hon. Home Minis-
ter to be good enough to use the ma-
chinery he has to find out who was
it who gave this story. There iz @
little hint conveyed in the New York
Times article. I have not got the ori-
ginal article but I am reading from
the Indian Express of yesterday, It
says that this report had been studied
by Mrs. Indira Gandhi and by Mr.
Chavan and “the sgurce {ndicated
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that both had accepted the report as
accurate’ The question that arises
is: Is it some one in the entourage of
my hon. friend or is it somebody in
the entourage of the Prime Minister?
Is it a junior Minister of the Govern-
ment or is it a Government official?
This is not the first time that this kind
of smearing has been attempted from
these quarters. We have a right to
ask the Home Minister as the custo-
dian of the honour of this country to
try and find out who has let him,
and us, down in this manner,

This thing has to be fully probed
both in the national interest and in
fairness to all the parties concerned
because no party has been exempt, 1
make two suggestions. I would like
to know if the hon. Home Minister
will respond to them. They are cons-
tructive suggestions. Normally intel-
ligence reports are not expected to be
published. I accept that, But now
that the damage is done, now that
the leak has been made by someone
who had access to the document, at
Irast to knowing what it may have
purported to say or may not have
purported to say—it is obviously a
wrong report—but somebody sold the
story to the ‘New York Times who
the New York Times staff thought
should know. That, therefore, nar-
rows the circle of the party guilty of
this misdeed.

Normally, we would not have ex-
pected intelligence reports to  be
published. But I do suggest that in
this particular case, more harm will
he done by not publishing it than by
publishing it. Let the Minister come
to the conclusions which he wants to
have a few days to arrive at, and let
him publish the report along with the
Government conclusions, and let them
put the matter out to public discus-
gton. This would be correct. We be-
lieve in an Open Society. T would
like to think that many hon. Memb-
ers opposite also join us in believing
in the open society, where every-
thing should be open to public dis-
cussion, where the light should be
shed on derk corners. I that is so,
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my first suggetion would be that,
in fairness to all concerned, this re-
port should be published along with
the conclusions to which the Govern-
ment arrive.

Whether they do it or not, I make
the second suggestion; and that is,
that as soon as Government's preli-
minary; investigation is over, an ap-
nropriate Tribunal should be set up.
There should be a public investigation
i.ito the possible use of foreign money
i1 our elections. Let there be a pub-
Le enguiry. Let there be a Supreme
Court Judge or any one of his status,
ol an independent, objective status
appuinted. Let this report, let the
Government conclusions, and let what
all of us have to say, be presented
in public to this authority, and after
some months, after a proper hearing,
let this Tribunal give its findings. If
there are any guilty people in this
country, let them be pointed out. If

there are innocent people, let their
reputations be cleared of the dirty
smear.

If this is not done, then we can

imagine the effect on the morale in
our young democracy. Already, more
and more people, even among edu-
cated people—and I know every
Member can corroborate this—more
and more people are getting cynieal,
losing faith; losing faith in politici-
ans, losing faith in politics and losing
faith in democracy. They are becom-
ing nihilistic and cynical; they talk
very glibly of a militery dictator-
ship as a solution to our problems.
Are we going Tiow—by giving this
leak, whoever is the culprit, he has
done the damage—to help to give
snother blow to our already totter-
ing democracy? 1 am sure none of
us wish it. Well, if we do not, then
it is time that we had a public tri-
bunal to investigate these charges
against all the parties concerned. If
this impression is allowed to remain,
then I think another blow will have
been struck which might expedite the
end of our democracy.
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Similarly, what imjsression wil se-
main abroad with this report? Al-
réady, many pecple think that we
are sycophants going round with a
begging bow] asking eternally for aid
Now, are we going to allow the world
to think that every .gzla.lhcﬂ party in
India can be purch by one gov-
ernment or another? Are we such a
minor, backward republic in some
backwoods that this can be alleged
qunat u¢ without our repudiating

this libel?

Asg [ have said, we on these Ben-
ches would welcome an enquiry. We
demand one. We think that, so far as
we are concerned, we would like
peopie t0 come and prove that any
gingle rupee tame to us other than
frotn our own country, other than
our own fellow compatriots. But as
tmportant as clearing our Party's re-
putation, efter all, there ig the na-
#lonal intereets, which is important.
I suggest that cleanliness in our pub-
lic life demands acceplance of
the two suggestions I have made:
full publici'y to the report and the
Government's findings, and a Tribu-
hal to examine the whole thing, to

ear everyone in the dfull, public
light, and come to its findings, to
undo the mischie? that has been done
by this unknown enemy of our coun-
try.

o wererw waitw (afwor fasdl)
wern Agwe, & gawar g fe ot ay
favd gt ergew # oY, fon® s1om
qE WO AWET X TR ¥ AT g,
qgow 4 ¥ oeat frgut B o frod wf
wWazaswiANaa v F @ &
Wy ¥ givk el gz s fice
ne fra, ax d ga5 g sy oy
w1 ¥ oy fadel 5, w7 ), @it
# gr T oY, oYX A ¥ J4T wor
e fwar i 37 § va faddly qeet &
wrg Wredta RRAr aReEY gAY e 3§, aw
tainXaywef OV " fewg
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WER AN W & amfae
o R I ¥ vraifew Aww, wifes
Pt w2 oA F e s A Al
I qdf A 4@ AR § of a0 wiw K
t—# arrtfue qy qeY o ¥ wpnr s
foo giw-atg adl & @Y s=maY
fad, gwd wrcar why £t & (6 qg Ay
2o ot Y B, 1wF vt f xfw £t oy
fo uairet @, 7 AT W AT &
G&T u1 W § WY g gure wrieE Araer
#, grofas straw § | RAT @
t, sawres £ ¥ (e go fear wrw
w48 a3 7@ T W1q FgAT AT §
feza v g go Ay (a1 war | w
Ty €Y g wif ——ogi aF AL w
#1 ared® &, AL @ §7 A g, AT
qifegY &1 areaw §, ¥ wgi 9T 9
worm wigan g e fedvalt fgema g’ AY
AR F W | W Ek A ¥ g d
ifordy Y At AT aTgy 7wyt F—
waraa et Nfar, f gm0
w1 I% AFir Hfaw, s fgga«
A s Wiford, 7q & arwd st faavd
#! dfa, dwa W wifad, afs wb
T grTEA W AR |

fag a3 ¥ agdra 1 7% &, o3 amy
& 2% fwar &, 2« €Y 5 maw wwar
gt & gu falel am ®Y gw awig ¥
g v TR, tfwn gty feeY o
wr oftat aFY Ty, 8w B Y
eata fwar §, 0 3w ¥ rFgN WY
sfire fiwar &, Tl wrear ) 2w Y
gar & faat & Froran §, 3a € wtegt
wery F Al & faal § fraf § 1 wifad
ux X % og oy o gy w€T &, aw
wx feggud 1w g, A fs ag o
T w1 WY §, of ww ne ¥ Cmaer
A wfgd ) wa grly w wrwd ardy
wifgw, Wy ot T gt gy ol
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93 48 A W) & G AN |
WY gArr wEeY TET T il & e
gy g7 §T4 F@T § N wrar
wan g fs somz et wmdt ) e
w g OF FEd @ty Wt sgAr wrge
¢ fega 2w ¥ weAwaR §, Awaa
#49 ®AA ¥ T wwa §, Swaa
AT -7l F | A7 TF =™
QU @ AN, a9 aF S
wrHgTy g BN | g Wi H,
gAY ATl § 29y %1 saw fag v ¥
& w1 &, 98 & AFaey gfaa g wr @
"y W & sy A wfegen dar @y
T, 9 AT B R IW qAL
A% gg gAY § fv g9 A1 & At
Y {7 57 §, IT T W W 9T
¥ ar any §, Iab {9y & 8967 § W@
t—az feafa aga mo1a & 1 1w faafa
#) garer ¥ foa 3w & s Afow wic
® F KT 317 WX &G € 7™
wg 91 nay faddl agwar Y g €@
WeH FAT I | wT q% gRTy fdar
A FIT QA I aw T TN e
HTqF A, T 7% IT F 19 gHILT W
¥ wredla qar &1, w94l 1 aqT J87
QT KGR YT, AX aF q EH K1 qU-
W vy #Y wYfow w7 @R ey
AR WRTRIT & FEAAT &F7 @O0
wife wf waar sfagi grir, sfs
gaeT fawre @Y oY, oY fs o
9% ¥ Bw waEd) | safed e A & ar
faeyn oz & 2@ 92 fFreTT ® AT g,
g g WU T, TR w9 T I
WY o, X §8 W w0 T, wltw
fadely ggroer & w2y Ay 0T ) AW
A AW E QI ORRAT ANTY & fa
WY ah & ¥dw w0 ¢, ag W
aft war § WX fax Tewr g
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AT & | K® Y AT AT ) RE AR
KA KT TEr afqarr @, forwi ara
AT oA 9T affww gar g, LEe
UFA &1 87 foq o+ ot 9O
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Shri H. N. Mukerjes (Caloutta-
North East): Mr. Speaker, Bir, as in
the morning, I wish to reiterate that
as far as my party is concerned, I
repudiate entirely and totally the
contemptible lJie that we have re-
ceived assistance, financial and other
kinds of assistance, from any foreign
cauntry. In the morning the Home
Minister said that the ‘New York
Twnes report is based on conjectures.
In his characteristic fashion, unfortu-
nately he left the matter in mid air
and therefore in a way that gives rise
to suspicion. 1 am gratefu] to you
that you insisted that there should
be some discussion, so that the air
can be cleared.

Adfter recent revelations we know
of the CIA, perhaps the most loathed
and detested organisation in the
world today—I say it because it is
internationally notorioug for subver-
sive activities in different countries;
it has openly taken credit for organi-
sing coup detat; it makes and un-
makes Governments; it topples admi-
nistrations from Indonesia to Nigeria
and Ghana and all that— and behind
apparently innocent organisations like
the Congress for Cultural Freedom,
which publishes beautifully embel-
lished journals 1like Criterion, an
organisation with which perhaps very
innocently men like my hon. friend,
Shri Masani, have been very closely
gssociated. But they have been there
and they have fed organisations with
money so that anti-Communist crusa-
des could be conducted.

There have been open reports ip
thxscou.ntrymgnnﬂhucm money
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agawnst me 1 do not know, I cannot
vouch for the truth of it, but some-
thing has to be done in regard to
mvestigation An investigation should
be conducted, there 18 no doubt about
it

It 15 veryw good that all parties 1n
this House and in the country—the
Swatantra, Jan Sangh SSP, the Con-
gress Party as well as the Left Wing
Parties which compnses all of us—
have repudiated the slander entirely
and we all reiterate what has been
said at least in one of the suggestions
which Shm Masany put forward that
there must be a proper investigation
In the United States they too have
what they cal]l Congressional Inquiry
We may have a parliamentary o: a
quasi parliamentary inguiry or we
may have a very high level judicial
inguiry But 1t has to be an appro-
p 1ate inquiry so that things come out
into the open and the evidence could
be sifted There must not be « whole
and corner I B information based
jnvestigation when the conclusions of
the Home Minustry cannot be possi-
bly accepted on that basis We ask
for a proper, full and appropriate in-
vestigation

Particularly in regard to the ac-
cusations against us Communists the
report says that Commufist embas
sies 1N India helped certain Left Wing
parties As far as we are concerned,
1 have said that any suggestion of
momes coming to our party from so=-
cialist countrmes or from any other
country abroad 1s an utter lie Fifty-
year old slanders regarding Moscow
gold have been nailed to the wall
long time ago, they have been thrown
into the dust-bin of history Zmovier
letter and so many other abomna-
tions are there Ths kind of slander
has alwavs been thrown against us,
but those enormities have never been
able to change the course of history
or political evolution

As far as our participation 1n elec-
tions are concerned, we go and ask
our pecple to help not only with
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theuwr votes but with thewr time, thewr
labour and their momey We collect
money from the people howsoever
small 1t may be Our elecon ex-
penses are absolutely minimal and
we win never by the use of money
or by any kind of pressure that
power can bring but because our peo-
ple know us and trust us as their
servants and we set up candidates
only where we have bases of popular
support I do not wish to talk of
the kind of way I fight my elections
Perhaps you would not believe if I
tel] you the amount of money which
1s spent 1n my eleclion But look at
Shri J M Biswas, for instance, who
defeated Shma Atulya  Ghosh We
could not even 1n our dreams imagine
ever being eble to handle anything
like an infimtesimal proportion of
the money power which was arrayed
against us, but an obscure ralway
man won the election because he had
the love of his people We try to live
with the people lhike fish and water
and we work with them It 1s on
that basis we win If we succeed in the
elections 1t 1s because we have an
ideology that binds us, an ideology
worth more than all the money in
the world, and we live with the peo-
ple and work for them to the best of
our ability

Communist embassies have been
mentioned 1 suppose in these days of
international misbehaviour anything
can be said or done about the em-
bassies which are situated in this coun-
try They can defend themselves
against insinuations in the report, but
1t 15 a pity that such insinuations can
be hurled Why? Because newspap-
ers particularly foreign newspapers,
powerful foreign newspapers, hand in
glove with Shri Chavan's secret po-
lice, can do that dirty job At least
the world knows that while the
United States has its CIA, the Soci-
alist countries have no comparable
organization of that sort There 15 a
movement for friendship, cultural ties
with different countries but nothing
of this kind.
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Mr. Speaker: He should conclude
now.

Shri H. N. Mukerjee: 1 would ask
you, Sir, to permit me to repeat
again my earler assertion that no
foreign money, tainted because it is
clandcstine, no foreign money from
any quarter, socialist or non-socialist
comes as far as my party is concern-
ed, for fighting the elections or for
any other purpose,

sft wy famdt (A7) e wETeT,
T 7 qafaw 7 A a0 77 1 gafav w7
w1 awiE A AT E ) oFgmT oE| 1
am Tgr ¢ AfAv & ag Ax
wErE T A & Afya o A1 owaen
AT AR qOTT ¢ f oI A1 7 wafEE
™ g, fF oy daen sE A Ee
aifzir At zafaa = oteanet @
FIUT TR A T KT A E AT
foret gdr F12 F AF 4 I07 39 F
arz T E | a4 WI1ZY Ag AIAAT
O AT 420 # 1 47 ZA AqATH TIAT ATHAT
g #YT L T g8 AT B OF g 1A
& Arfd A 2412 ) fr A e
7T A AT R A 2, FA I T
qazdr @, &4 =7 FI BT R, Ay Avy
ay F7a7 fe3mam & 1% frnd) @
& g 4z BT A AT A @ w49
< FT FTEAT &, Ty wrzdr @

( =awT) a1 wrfa ®
ghag 1 Zre a1 T2 72T g 0 7 ) 97
g Cra B r o woaw maiay,
TH AT TRH LT A A1 GO FTAI1T
ad) 2 i aF aran fzatar . IR
m o Amar @ & uzar .

“The PSP, Mrs. Gandhj said,
also dig not like the present for-
eign policy of the Government of
India, as it involved a certain
amount of displeasure among
capitalist countries like America,
it was a disgrace for the party
that it receives monetary help
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from foreign countries and in-
dulges in the reactionary activities
ingide the country.”
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g7 A4 NI ZTEEW 7 24 HAALT 1957
w1 ararar 1 397 feq sqar aceT gAr

Q¥ ATt AR ¢ AT FIOAAT
a fogr ar

oft g foma : & w1 g1 g Y Ao
AT | a1 HT AT T AT &7 G
FE
“Mrs. Gandbhi said: ‘my state-
ment 1s being severely criticised in
newspapers and I am being abus-
ed But I am not afraid of these
abuses. ] repeat once again that
both these parties (Communist
and Praja Socialist) received ald
from foreign countries’.”
ardft Fafaee ot gre gar @wfaez
qft | Ffwa gaw a3 fos
wT 37 3% ¥ 9217 ady dra # "y
atr AT TETRIETE B Owel 7 SIEll
ﬁ. .

* These parties might be getting
or not getting such aid,:’ said
Mr. Nehru,, but he gid not like
Indira Gandhi saying such things.
Mrs. Gandhi had told him today
that she has not said so.”

iz ¥ Fdr fgq wuy ngea, gfe
amt &1 U wAr g A 3 fea faa
A Fr A2 2NETAT , IAF AT F, Agw
Az # F7A 9¢, F2Nr g ¥ #7 ey
T F¢1 &1 ALY | W WA, 9 &9
AT rpd §7 32 #4 gafan fear fE
o AT | oA ot g @ g 1 /T
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s F71 % fA0 MFT TG I A
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&7 & ArATr § W@ w9 w7 W 2w
& ®rE T FE BEAT F €Y I A
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SR, tom gt § 7, PR WO ¥
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Shrimatli Sharda Mukerjoe (Ratna-
giri): Mr. Speaker, Sir, although for
some time there has been this atmos-
phere of mistrust in the country re-
garding the utilisation of foreign
money, it is strange that a report
which appeared in the New York
Times should agitate us so much,
We were not agitated by what we saw
around us but we are agitated by
what an American reporter says is
happening in India. This is the
tragedy of it I think, it is necessary
that the Government should look into
this not because the New York Times
reports on it but because jn the in-
terest of the country, it is important
that we should do all we can to safe-
guard the national integrity and inde-
pendence of the country. Some years
ago there was a feeling of freedom
and general trust but now it has come
% much & pass that even our own offi-
cers, particularly, the military officers,

no longer mix with the same free-

remember, several yeafs ago when
1 was in Indonesia, how the same
forces, the same countries, the same
officars tried to woo one lot or the
other. We have seen what has hap-
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findings may be of this Inquiry Com-
mitteg which either the Government
or all of us, the opposition parties apd
the Government together, might ins-
titute, let not the findings be such
that we besmirch our own people
and our own couniry. We know that
all these things are probably going
on because elections cost a lot, be-
cause this is a poor country and be-
cause this country is a focal point
where two mighty powers are facing.
each other, namely, Russia and Ame-
rica. If it were to happen that these
two powers should try to split India
into small countries, it would not be
something new. The same thing hap-
pened in Ching when America helped
China, helped Chiang-Kei-Shekh gnd'
also helped Japen to conguer Man-
churia. Russia also conquered Outer
Mangolia to get it away from China
The same balkanisation went on in
Asla and in Far East and it would not
be surprising if it went on here.
Therefore, let this debate not be turn-
ed into one of mud-slinging each
other. We do not have to explain to
the world that we have not recejived
anything from America or from
Russia or from any other country.
No political leader has to explain that
this thing has to be settled between
ourselves. This ig all that I would
urge on my hon. friends on the oppo-
sition benches and I do hope that the
opposition parties and the Govern-

ment will get together on this.

would like to remind the House

ter did say that he had some suspicion
about the utilisation of soms part of
480 funds which was not accosmt-
for by the American Embassy.
though it was said by the Finance
Minister that this thing happemed
during his tenure, two days later we
had a condradiction by a government
officer to say that this was not eor-
rect. This was left in the afr. AII I
trying to say is that if we want
in an
ust learn
e { not air
y we should not get agitsted over
hat the New York Times says.
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Shri Umanath (Pudukkottai): After
hearing my hon. friends on the Con-
gress side and my colleagues on this
side, I am very glad that such a dis-
cussion as this is taking place. I am
very glad about it, because this ques-
tion of slandering a party of taking
foreign money was so easily bandied
about by singling us out for the past
many years, We have been telling
themm that we have got our own poli-
tical views with which they nay or
may not agree, but they should not
challenge our bona fides, and they
should not bandy these charges light-
ly. But they did not believe. Now,
the shoe has started pinching each of
them. So, now some saner counsels
have slarted prevailing upon them,
and 1 am very glad about it.

With regard to the leakage of this
report, my submission s that this
leakage ig deliberate. Apgamn, some of
my friends may agree or may not
agree. Somebody, someone jn the
Home Ministry has leaked it out with
a political purpose, because today
many of the Opposition parties are
in various Governments in the States
in combinations. Somebody in the
Home Ministry wants to see that on
such issues the Opposition parties
should start mudslinging at cach other
on the floor of the House, and it will
have its repercussions of bitterness in
the respective non-Congress Govern-
ments in the States and that will
prepare the ground for their break-
up. With this political motive, some-
.one in the Home Ministry has leaked
it out. As T said, some may agree or
may not agree with me when I say
this. That the leakage hag been
deliberate. So, I request Government
that this must be seriously one into,
as far as they Home Minisiry's side
iz concerned. Also, as far as the
New York Times reporter is concern-
ed, the matter must be gone into. If
what he has published is true, then I
would say that it is a service to the
<country that he has published il. If

JUNE 15, 1087

Foreign Funds in

Q
General Electiona (Dis.) -

it is not true, then [ say that Govern-
ment must take him to task for creat-
ing a situation in our country where
there is mudslinging amongst ourselv-
es and also creating disruption,

Then, there is the question of the
appointment of a parliamentary com-
mittee, During the half-an-hour dis-
cussion on the CIA activities, we had
demanded that a high-powered com-
mission should be appointed Shri
M. C. Chagla had stated in reply that
this proposal of the Opposition would
be placed before the Cabinet and after
the Cabinet took a decision, it would
be reported to the House, if necessary.
But instead of that being done, I
find that some CIB investigation is
going on. That is what we have been
told.

I want to know what has happened
to Shri M. C. Chagla's statement,
whether the matter has been placed
before the Cabinet Committee. We
find a strange contrast here. On the
question of Naxalbari there was no
hesjtation on the part of the Home
Minister to accept the setting up of &
parliamentary commiitee or a parlia-
mentary delegation, But when it
comes to the question of the CIA
activities in our country, why should
there be such hesitation for a long
time? This is there because in Naxal-
bar:, a Government of our own coun-
trymen was involved, and, therefore,
they had no hesitation in aottacking
them, but when it comes to CIA it
relates to the Government of the USA
an whom we depend for food and
other things and that s why they are
afraid of doing anything in regard to
the CTA.

Therefore, 1 submit that this ques-
tion of the appointment of a high-
powered commission should be conti-
dered very seriously by Government.
I say that the so-called CIB report is
just an eye-wash Either Govern-
ment have not realised the ramifica-
tions of the CIA into the political,
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social and ecomomic life of the coun-~
iry, uwespective of the parties, or
after having realised it, they do not
want to go intg it very deeply because
of the seriousnesg of the thing.

As far as the CIA is concerned, it
has got access Lo souices very close
to Government. In the Ramparts, a
US magazine, they say that the CIA
has got a department called the DDP
(Deputy Director of Projects). 1
shall quote from it presently, some
idea of the sweep of the DDP's acti-
vitios can be gwned lrom the several
projects in which they are ongaged.
One such project s iramng the
household security force of the King
of Nepal. Somchow, they have gone
there. Please understand the implica-
tion of this that the CIA has got ac-
cess to the household security force
which protects  the King of Nepal.
How do we know that they have not
come here? We do not know how
far they have come here. Similarly,
we have so many development pro-
jects, where alsu  Lheir operatives
may be planted The same report in
the Ramparts refors to this  aspect
also. A youngster who was recruited
to the CIA and who had ultimately
resigned after secing ils secrets has
written:

“The extent of the Agency's
operations is awesome and a bit
frightening, The DDP operaiives
were planted 0 virtually every
US Government Branch that had
foreign aspects, e.g. the Us In-
formation Scrvice and the US
Agency for International Deve-
lopment.”,

It is the latter organisation that we
have termed as USAID. That is his
confession which has been publised
in that magazine. Our country and
our Government have entered into
contracts with so0 many American
agencies in regard to development
activities.  What guarantee js there
that the agents of the CIA have not
been planted and planted deliberately
in these projects?
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1 say that this CIB report is an

eye-wash on such a serious matter.

I would like to say that the position
in the governmental services is also
dangerous as far as CIA penetration is
concerned. It is now admitted in the
foreign press that the ICFTU has got
funds from the CIA. There is on®
organisation, the PTTI, an organisa-
tion of posts and telegraphs which is
affiliated to the ICFTU. OQur federa-
tion, the National Federation of Posts
and Telegraphs union is affiliated to
the PTTI which is affiliated to the
ICFTU which is getting money from
the CIA. Is this not a simple avenue
for CIA penetration into our commu-
nication services?

1 request this House that jrrespec-
tive of political parties we should
realise the dangerous position as a
result of the ramifications that have
started. That is why I insist on a
high power commission, I do not
know why he is hesitating. When it
is a case of Naxalbari, he readily
agreeg to a parli ittee,
In this case also, 1 demand that there
should be appointed a high power
commission or a parliamentary com-
mittee to go into the whole matter,

tary c

Shri Surendranath Dwivedy (Ken-
drapara): This is too serious a matter
to be ignored. Whether any politi-
cal party’s name is mentioned in this
report or not, there is nothing that
one can derive comfort. But I find if
one reads this report, that it is a
slander against our nation. All peliti-
cal parties have been tarred with the
same brush,

This news: item i very cleverly
worded. They have not left out any-
body. If the CIA is connected with
some, then they bring in the lefi-
wing groups who are also connected
with some source or the other. 1
would not like to repeat what has
already been said in this House. To
me it appears to be a cool, calculated,
deliberate move by some want to sub-
vert our democra‘ic growth. I see a
deep design behind it. Therefore, it I8
necessary that all of us should apply
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[Shri Surendranath Dwivedy]
our mind to this so that for all time

this slanderous propaganda is nipped
in the bud.

1 would have been happy, when
this matter came up in the morning,
it a forthright announcement had
come from the Home Minisier that
this report haz no bearing whatsoever
on the preliminary report of the CIB
be has in his possession. But he said
it is a mere conjecture. 1 would
like him to tell the House about this.
He may not disclose it if he does not
want t0, but 1 think there should be
no secrecy about this. After all, if
the CIB report has any thing against
al] political parties, let us know what
it is and what ig the proof, what is the
pource and who gare involved. The
whole country would know. They will
judge us from the report 1 do not
think it is necessary for him to treat
it a6 a secret report. If he wants
time to come to the House with Gov-
ernment’s conclusions, let him now
sy when the discussion is taking
place and make it clear whether this
report has any bearing whatsoever
om the report in his possession, be-
cause already allegations have been
made that a high government source—
the source has been mentioned—
in the Home Ministry or in the
Prime Minister's Secretariat is invol-
ved in the disclosure. Therefore, it
is pecessary for him to make forth-
right announcement that this report
bas no bearing whatsoever on the CIB
report he has with him.

Secondly, the matter is not one
whether any pollhcal pa.rt'j" of any-
body else who 1
got any funds from any wume during
the elections; it is not only fhat. What
we want to know is whether foreign
money is playing any role whatscever
in influencing our political activities
in this couniry, Therefore, the inguiry

ememed.ldonamtany'cﬂﬂﬂ-
nteh'ommboq: 1 am prepareq to
stand all this nomsense because We

r

know with what hardship, with what

JUNE 15, 1067

Foreign Funds in

General Elections (Dis.) 34

difficulty, we are functioning in this
country, because we are patriotic
party which doeg not want in any
way to be connected with any inter-
national organisation whatever. We
do not get any funds from any source,

I would like, therefore, since this
matter has been raised severa] times
in some other connection, not only a
high power commission to go into
these things, but that commission
should also go into the sources of
funds of the political parties. 1 am
prepared to stand such an enguiry.
Let them go into the funds of all the
politica] parties, which are thelr sour-
ces, where do they get them.

I think the Government owes &
duty to the country at thig stage to
make such an enquiry, If they do not
do it, 1 am afraid they will be ac-
cused of connivance with the slanders
to malign political parties, and espe-~
ciallly opposition parties. Let them
understand this aspect of the thing
very clearly that all of us are concern~
ed in this. We are not interested in
maligning this party or that, we want
a proper growth of democracy, there
must be some healthy conventions.
The parties may have their ideologi-
cal affiliations, but we do not want
any foreign influence, any foreign
interference, in our internal affairs
whatsoever.

If he wants to be empowered, if he
wants the authority of this House, if
there is any information with him and
he wants uj to empower him to amend
the Constitution, to give him authority
so that he can take action in a sum-
mary manner. I Parliament
will unanimously give gttm puthority
to take any action he thinks
fit, if be cones across any
spurce whjch wants to influence either

Therefore, when this matter has
cpme to the et us evolve some
method by which for a]l tims 1o come
this slanderous attack is removed.
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I would also make an appeal to
him. Let us think over this matter.
ICFTU has been mentioned. There
ere foreign tours, there are friendship
societies, there are Embassles in the
country which pay money out of pro-
portion fo the so-called services ren-
déred to them. Fordlgn trips are ar-
tanged. ‘Thete are friendship societ-
tes. Some of them are office-bearers
for eternal time; they have no osten-
sible means of Tivelihood, but they
live a very cofnfortable Tife, All these
things ate going on In this countty.
We want to know wherefrom this

money is coming.

As I said in the beginning there is
no partisan attitude towards this. This
I« & slander against the nation, and
the nation must stand as one to
declare that those who made the
slanderous attacks are enemies aof
India and enemies of demoeracy.

Shri Y. B, Chavap: [ am glad you
gave this opportunity to discuss this
matter n gome detail Naturally at
the stage of calling attention notice,
possibly a few questions could have
been asked. (Interruptoins) .

I was saying 1 am very grateful to
the Speaker for giving us this oppor-
tunity to discuss this matter in this
form, but I am handicapped by one
important fact, that though 1 am in

ession of this report for the last
ew days, I am so busy with this work
that I thought 1 should wait for a day
or two to have leisure so that I tan
study it very carefully. 1 have not
been able to read a page of the report
yet, When this calling attentlon
notice came, I consulted thmse who
have redd it, and they told me that
it is completely a ctnjécture, it is not
related to the report as such. The
report even says that myselt and the
Prime Minister have cbme to sofe
sort of judgment, therefore there s
no doubt that” it is & conjecture. It
is rightly sald that it is necessary to
And out what is the source of the per-
son who gave this report. Only this
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morning I have the neceysary offi-

;mtomnﬂh:an - to find out who
respoas for thi b ¥ ]

i e s leakage, iy

18 hrs.

Bhri  Nambiar (Tirichrappaill):
The CIB must be able to find out
this, if it has some salt left with it.

Bhri Jyotirmoy Basu (Diamond
Harbour): The reporter of the New
York Times is responsible for this,

Shri Y. B. Chavan: I said that I
would ask them to make an effort to
find out what is the source of that
leakage, if it iz a leakage., I think
it cannot be a leakage; if it were a
leakage it would have been accurate
But certainly I agree that somebody
who it not, really speaking, interes-
ted in frinedly way towards our
nation has possibly done this trick
because it is not merely condemnation
of A party or B party, it js a con-
demnation of all democratic parties
and as such it is a slander on the
nation. It is a cynical attitude that
al] political parties are taking help
from foreign countries and there-
fore democracy is not good. Posaibly
those people who are not looking fo
India in friendly way are interested
in spreading things like this. That
was my first feeling. Therefore, 1
think we should be very careful when
we talk about these problems.

Before [ proceed further, I must

say that somebody from the back
benches mentioned that the Home
must have done that I

shall not only repudiate it but I must
lodge a strong portest.

He is a very senior officer. I his
bona fides are challenged this way,
I do not think it is good. The fune-
tioning of democracy depends mnot
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only on political parties; it also de-
pends upon the integrity of civil
services of the Government. The
higher civil services are functioning
with a sense of integrity and duty and
therefore it is my duty to protect them
when they are not here to protect
themselves, It is my duty to take all
the responsibility on these matiers
and I should say that this was an
absolutely unfounded allegation that
was made here,

About this matter, as we all know
this type of lie is bandied about in
the public ang in the Press and in
the House that there was some foreign
money in circulation at the time of
the last gencral  elections. Some
people mentioned that not only in
the elections but in the general eco-
nomic, social and political activities,
foreign money was playing a role.
Therefore, Mr. Chagla saig that all
this matter would be enquired into by
the IL.B. and he mentioned the name
of the agency alse and later on he
wrote to me about it. It was at his
request that we decided that the LB.
should leok into this matter. The IB
has gone into this matter and 1t is
still going into the matler; it is a
very huge thing. The method of in-
vestigation and enquiry by the IB is
a particular method. They get cer-
tain information from some sources.
It Is rather gifficult to get the neces-
sary evidence to substantiate if some-
body wanis to substantiate this
matter. Therefore, if I say that 1
would like to publish the report, it
will be a brave statement. It will be
very unfair to many people. There-
fore, this will have to be carefully
gone into. It would have to be veri-
fled further; enquiries are to be made
and be stopped. That must be the
purpose of guch enquiries. They say:
start an enquiry; they may want a
judicial enquiry or a parliamentary
enquiry. It looks all right when we
talk about it.

oft me fomd @ e w15 g
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Shri Limaye feels that somebody is
always trying to do somethung to
somebody; it is not so. Nobody is
trying to doubt anybody. Let me
assure thi; hon, House that this re-
port is with us. Let it be very pro-
perly considered and examined. The
1B also gets reports from  &ources
which may be unreliable sources,
Suppose an unreliable and unverli-
fled statement is allowed to be pub-
lished, it may be unfair to the person
against whom it may be published.
Therefore, it will have to be very
carefully considered ang examined. I
must say that this study wul take
time, it should take some time. I do
not want to rush anybody or I do
not to hush up anything. But this
much 1 ean assure you, because 1 am
speaking here with a sense of respon-
sibility: at one stage or the other,
when thig enquiry and study is com-
plete, after that full enquiry, 1 will
certainly discuss this matter with the
leaders of all political parties if they
want and 1 will be willing to share
the broad conclusions with the hon.
House. But at this stage, let us con-
sider what further gteps are neces=
sary. It is difficult for me to antici-
pate what steps should be taken. It
is difficult for me to enter upon all
the things. But 1 have understood
the sense of the discussion here. 1
share the feelings of the leaders of
all the political parties who spoke
here. But at the same time, in order
to prove that one party is good, to
throw suggestions or suspicions
against other parties would be very
unfair. I also belong to a political
party. I can at the same time say
that that political party is an equally
honourable political party as every
other political party is an honourable
party. There is absolutely no ques-
tion. My hon. friend Shri Mukerjee
said that in order to get the unknown
candidate elected—he just threw
some suggestion against some candi-
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date. That is the main difficulty. To
prove that one is good, one has to say
that everybody else is bad! That is
not the Tattitude which responsible
person should adopt.

We should take a very serious view
of the matter. As this House 15 a
dignified House, as this is a dignifled
country, so too let us consider this
guestion in the same spirit.

Shri Surendranath Dwivedy: Would
the hon. Minister call the Delhi cor-
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respondent of the New York Times,

question him and find out the source?

Mr. Speaker: Order, order. _.
The House stands adjourned till 11
A.M. tOMOTrOW.

18.07 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, June
16, 1967} Jyaistha 26, 1889 (Saka).



